
setting up of 460 new units providing direct 
employment to 26,000 rural people, of which over
10,000 will be women.

(v) National Programme on Beekeeping : The
programme is of 3 years’ duration. It envisages 
setting up of 129 projects in 96 districts for 
generating employment to 50,000 persons.

(c) and (d) To achieve this objective, financial support 
of Rs. 5600 crores has been estimated out of which two 
third has to be met from the Institutional Finance and 
rest one th ird  from  bu dg eta ry  support from  the 
Government of India. Government of India has also 
provided guarantee of Rs. 1000 crores to enable KVIC 
for availing loans from a consortium  of banks for 
implementation of the schemes.

(e) the nodal agency for these programmes in KVIC 
w hich gets the schem es executed through Non- 
G overnm ent O rgan isa tio ns /D R D A /goo d  in s titu tio ns  
registered with KVIC & State KVI Boards engaged in 
rural development activities.

Oil Terminals

5182. DR. M. JAGANNATH : Will the PRIME 
MINISTER be pleased to state :

(a) whether IOC proposes to construct oil terminals 
at Vijayawada Rajahmundry, Visakhapatnam, Kakinada 
and bulk depots at Peddapalli, Cuddapah, Nizamabad 
and Ongole; and

(b) when the projects are likely to be started and the 
target date for the completion of the project ?

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI T.R. BAALU):
(a) Yes, Sir.

(b) The details of ffie projects and their status are 
as under :

Location Tankage Status Target date for 
Completion

1 2 3 4

Vijayawada 50,000 KL Land acquisition 
in progress.

36 months 
after land 
take-over

Rajahmundry 29,000 KL Land acquisition 
in progress.

36 months 
after land 
take-over.

Visakhapatnam 60,000 KL Land is under 
identification.

36 months 
after land 
take-over.

Kakinada 60,000 KL Land taken over End of 1999.

Peddapalli 7,200 KL Land under 
identification.

36 months 
after take

1 2 3 4

Nizamabad 10,000 KL Land under 36 months
identification after take­

over of land

Ongole 12,500 KL Work in October,
progress. 1997.

/ Translation]

National Social Assistance Programme

5183. SHRI VISHAMBHAR PRASAD NISHAD : Will 

the Minister of RURAL AREAS AND EMPLOYMENT be 

pleased to state :

(a) the names of the States where National Social 

Assistance Programme has been launched;

(b) the names of the districts of Uttar Pradesh to 

whom funds have been released from 15th August, 1995 

onwards, district-wise;

(c) whether the officers of Fatehpur and Banda 

districts have drawn money;

(d) whether the State and Central Governments have 

received complaints about drawing of money on bogus 

names;

(e) if so, the details thereof;

(f) whether any enquiry would be conducted in this 

regard;

(g) if so the details thereof; and

(h) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE MINISTRY OF 

RURAL AREAS AND EM PLO YM EN T (SHRI 

CHANDRADEO PRASAD VARMA) : (a) The National 

Social Assistance Programme is under implementation in 

all the States and Union Territories of the country with 

effect from 15.8.1995.

(b) The Statements I and II giving the names of the 

districts of Uttar Pradesh to which funds have been 

released from 15th August, 1995, onwards are attached.

(c) No complaint has been received regarding non­

receipt of funds released to the districts of Fatehpur and 

Banda.

(d) No such complaint has been received so far.

(e) to (h) Does not arise.



STATEMENT-I

The Name of the Districts of Uttar Pradesh to 
Which NSAP Fund have been released 

from 15th August '95 onwards

RELEASES 1996-97 (Rs. in lakh)

SI.No. District NOAPS NMRS

1 2 3 4

1. Agra 95.69 28.50

2. Aligarh 114.45 34.15

3. Etah 78.37 23.30

4. Mainpuri 46.17 13.60

5. Ferozabad 52.89 15.93

6. Mathura 67.32 19.97

7. Allahabad 170.71 50.94

8. Fatehpur 66.36 19.69

9. Pracapgarh 76.94 22.87

10. Kanpur (Nagar) 84.16 25.00

11. Kanpur (Dehat) 74.54 22.11

12. Etawa 74.00 22.00

13. Farrukhabad 84.6 25.32

14. Faizabad 102.91 17 22

15. Bahraich 96.18 28.65

16. Gonda 123.57 37.04

17. Sultanpur 88.96 26.49

18. Barabanki 84.16 25.19

19. Gorakhpur 105.79 31.84

20. Basti 95.21 28.36

21. Deoria 84.64 25.32

22. Maharajganj 58.66 17.37

23. Siddarthnagar 59.62 17.66

24. Padrauna 69.72 20.70

25. Azamgarh 109.64 33.14

26. Mau 50.49 15.05

27. Balia 78.86 23.44

28. Jaunpur 111.55 33.30

29. Varansai 100.98 30.24

30. Mirzapur 57.71 17.22

31. Gazipur 84.16 25.03

32. Sonebhadra 37.51 11.15

33. Bhadoi 67.32 20.11

34. Lucknow 96.18 28.65

35. Hardoi 95.21 28.51

36. Sitapur 98.58 29.67

37. Rai Bareli 80.79 24.03

1 2  3 4

38. Unnao 76.46 22.87

39. Lakheempur 84.16 25.02

40. Jhansi 50.01 14.76

41. Bandi 64.92 17.80

42. Hamirpur 35.10 12.01

43. Jalaun 42.80 12.59

44. Lalicur 26.93 7.81

45. Meerut 119.74 35.75

46. Muzzafarnagar 98.58 29.53

47. Bulandshanar 99.06 29.53

48. Gaziabad 93.77 28.08

49. Saharanpur 80.31 23.89

50. Haridwar 39.43 11.72

51. Bareily 98.58 29.38

52. Badaun 85.11 25.32

53. Shahjahanpur 89.24 20.71

54. Pilibhit 44.72 13.31

55. Moradabad 142.80 42.69

56. Rampur 52.42 15.64

57. Bijnaur 85.11 25.47

58. Pauri Gariwal 24.04 7.09

59. Dehradun 36.07 10.72

60. Tehri Garhwal 20.68 6.07

61. Chamoli 16.35 4.77

62. Uttarkashi 8.65 2.46

63. Nainital 22.60 • 9.70

64. Almora 29.33 8.68

65. Pithoragarh 10.20 5.79

66. Udhamsingh Nagar 16.83 6.22

67. Ahmedpur Nagar — 13.75

68. Mahoba — 9.27

Total 4808.70 1447.21

STATEMENT-II

The Name of the Districts of Uttar Pradesh to 
Which NSAP Fund have been released 

from 15th August ’95 onwards

RELEASES 1995-96 (Rs. in lakh)

SI.No. Districts NOAPS NFBS NMBS

1. Agra 113.23 56.33 35.08

2. Aligarh 135.71 56.33 42.03

3. Allahabad 202.64 56.33 62.80



SI.
No.

Districts NOAPS NFBS N M BS *

4. Almora 34.47 21.88 10.85

5. Ambedkar Nagar 16.87

6. Azamgarh 129:86 56.33 40.16

7. Badaun 100.83 56.33 31.38

8. Bahraic.i 119.07 56.33 35.29

9. Balia 31.20 56.33 28.80

10. Banda 76.67 43.33 21.85

11. Barabanki 99.77 56.33 30.97

12. Bareilly 116.73 56.33 36.15

13. Ba.- ti 112.80 56.33 34.87

14. Bhadoi 80.06 43.33 24.79

15. Bijnaur 101.12 56.33 31.38

16. Bulandshahar 117.36 56.33 36.36

17. Chamoli 23.99 21.88 5.87

18. Dehradun 42.26 43.33 13.21

19. Deoria 100.54 56.33 31.09

20. Etah 97.69 56.33 28.58

21. Etawah 87.50 56.33 27.07

22. Faizabad 122.63 56.33 21.22

23 Farrukhabad 100.46 56.33 31.09

24. Fatehpur 78.21 43.33 24.27

25. Ferozabad 68.38 43.33 19.70

26. Gazipur 99.51 56.33 30.77

27. Ghaziabad 111.37 56.33 34.85

28. Gonda 152.38 56.33 45.50

29. Gorakhpur 126.25 56.33 39.21

30. Hamirpur 60.38 43.33 14.94

31. Hardoi 113.10 56.33 35.18

32. Haridwar 51.55 43.33 14.52

33. Jalaun 50.20 43.33 15.57

34. Jaunpur 132.38 56.33 .40.94

35. Jhansi 58.88 43.33 18.39

36. Kanpur Dehat 88.04 56.33 27.30

37. Kanpur Nagar 99.56 56.33 30.87

38. Lakheempur Kheri 99.61 56.33 30.97

39. Lalitpur 35.87 21.87 9.53

40. Lucknow 113.79 56.33 35.18

41. Maharajganj 69.01 43.33 21.32

42. Mahoba 11.48

SI.
No.

Districts NOAPS NFBS NMBS

43. Mainpuri 54.23 43.33 16.77

44. Mathura 79.51 43.32 24.67

45. Mau 59.55 43.33 18.40

46. Meerut 141.97 56.33 44.39

47. Mirzapur 68.25 43.33 21.12

48. Moradabad 169.70 56.33 52.82

49. Muzaffar Nagar 117.07 56.33 36.36

50. Nainital 62.41 43.33 12.11

51. Padrauna 82.28 43.33 25.44

52. Pauri Garhwal 33.40 21.88 08.91

52. Pilibhit 58.11 43.33 16.45

54. Pithorogarh 23.33 21.88 57.39

55. Pratapgarh 96.28 56.33 28.20

56. Rae Bareli 95.24 56.33 29.65

57. Rampur •61.85 43.33 19.28

58. Saharanpur 95.08 56.33 29.92

59. Shahjahanpur 81.82 43.33 25.92

60. Siddarthnagar 70.34 43.33 21.85

61. Sitapur 117.67 56.33 30.03

62. Sonebhadra 49.54 43.33 13.75

63. Sultanpur 105.40 56.33 32.70

64. TeUri Garhwal 23.91 21.88 7.60

65. Udham Singh Nagar 7.81

66. Unnao 90.60 56.33 28.13

67. UttarkaShi 15.13 21.88 03.25

68. Varanasi 120.10 56.33 37.15

Total 5727.83 3147.28 1777.92

[English]

Petrol/Diesel Outlets

5184. SHRI RAJENDRA AGNIHOTRI : Will the 
PRIME MINISTER be pleased to state :

(a) the details of the petrol/diesel retail outlets and 
LPG agencies found indulging in malpractices in various 
parts of the country during 1995, State-wise and Union 
Territory-wise; and

(b) the details of the petrol/diesel retail outlets and 
LPG agencies whose licences have been cancelled and 
the action taken against them during the said period ?

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI T.R. BAALU):
(a) The State-wise details of petrol/diesel retail outlets


